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 Ptroller  and  Auditor  General thereon.  [Placed  in  Library.
 See  No.  LL-8897/75]

 (2)  A  copy  of  the  Tyres  and  Tubes
 (Movement  Control)  Amend- ment  Order,  974  (Hindi  and

 English  versions)  published  in
 Notification  No.  8.0.  736  (EH) in  Gazette  of  India  dated  the
 27th  December,  974  under
 sub-section  (6)  of  section  3  of the  Essential  Commodities  Act, 1955,  [Placed  in  Library.  See
 No.  LT-8898/75.]

 INTEREST-TAx  RULES,  1974;  GIrT-Tax (AmNprT.)  Ru  es,  1974;  Norirications UNDER  INCOME-TAx  Act,  1961  ;  INCOME- TAx  (AMDT.)  Rvuues,  974  any  1975, Norirication  UNDER  Customs  Act, Companizs  (PRorirs)  Surtax  (Amnprt.\ Rutes,  1974,  anp  NOTIFICATIONS  UNDER
 WEALTH-Tax  0९7  AND  CENTRAL  Ex-

 CISE  RULEs,  944

 THE  MINISTER  OF  STATE  IN THE  MINISTRY  OF  FINANCE (SHRi  PRANAB  KUMAR  MUKHER-
 JEE):  J  beg  to  lay  on  the  Table:

 qd)  A  copy  of  the  Interest-tax
 Rules.  974  (Hindi  and  Eng- lish  versions)  published  in
 Notification  No.  8.0.  740  (B) in  Gazette  of  India  dated  the
 30th  December,  ‘1974,  under
 sub-section  (4)  of  section  27
 of  the  Interest-tax  Act,  1974.
 [Placed  in  Library.  See  No.
 LT-8899/75].

 (2  ~  A  copy  of  the  Gift-tax  (Am-
 endment)  Rules,  974  (Hindi
 and  English  versions)  pub-
 lished  in  Notification  No.
 85.0.  T27(E),  in  Gazette  of
 India  dated  the  9th  Decem-
 ber.  1974,  under  sub-section
 (4)  of  section  46  of  the  Gift-
 tax  Act,  1958,  [Placed  in
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 Library.  See  No.  LT-8900/
 75].

 (3)  A  copy  each  of  the  following
 Notifications  (Hindi  and
 English  versions)  under  sec- tion  296  of  the  Income-tax
 Act,  96]:—

 (i)  The  Income-tax  (Sixth
 Amendment)  Rules,  974
 published  in  Notification No.  8.0.  725(E),  in  Gaz- ette  of  India  dated  the
 9th  December,  1974,

 (ii)  The  Income-tax  (Certifi-
 cates  Proceedings)  (Am-
 endment)  Rules,  1974,
 published  in  Notification
 No.  S.O.  738(E),  in
 Gazette  of  India  dated  the

 30th  December,  1974,

 (iii)  The  Income-tax  (Amena-
 ment)  Rules,  1975,  pub-
 lished  in  Notification  No.
 8.0.  25(E),  in  Gazette  of

 India  dated  the  0th  Janu-
 ary,  ‘1975,  [Placed  in  Li.
 brary.  See  No.  LT-890/
 75).

 (4)  A  copy  of  Notification  No.
 G.S.R.  8]  (Hindi  and  Eng-
 lish  versions)  published  in

 Gazette  of  India  dated  the
 8th  February,  1975.  under
 section  59  of  the  Customs

 Act,  1962.  [Placed  in  Libra-
 ty.  See  No.  LT-8902/75}.

 (5)  A  covy  of  the  Companies
 (Profits)  Surtax  (Amend-

 ment)  Rules,  974  (Hindi
 and  English  versions)  pub-
 lished  in  Notification  No.

 8.0.  728(E),  in  Gazcrte  of
 India  Aated  the  29th  Janue

 ber,  1974,  under  sub-secton
 (3)  of  section  25  of  the
 Caomnanies  (Profits)  Surtax

 Act,  19684,  [Plared  in  Lihpde
 ry.  See  No.  LT-8903/78).
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 (8)  A  copy  each  of  the  following
 Notifications  (Hindi  and
 English  versions)  under  sub-
 section  (4)  of  section  46  of
 the  Wealth-tax  Act,  957:—

 rey  «The  Wealth-tax  (Third
 Amendment)  Rules,  1974,
 published  in  Notification

 No.  s.0.  726(E),  in  Gazette
 of  India  dated  the  I9th
 December,  1974,

 (i)  The  Wealth-tax  (Fourth
 Amendment)  Rules,  ‘4974,
 published  in  Notification
 No.  8.0,  739(E),  in  Gazette

 of  India  dated  the  30th  D--
 cember,  1974.  [Placed  tm
 Library.  See  No.  LT-u90+'
 15).

 (7)  A  copy  each  of  the  follov-
 ing  Notifications  (Hindi  ani
 English  versions)  issucd
 under  the  Central  Excue
 Rules,  944:—

 1613  GS.R  105,  published  in
 Gaettte  of  India  duted  the

 25th  January,  975  to-
 gcther  with  an  ¢xpirna-

 tory  memorandum.

 (na  GER.  42(E),  putl'shed  in
 (iesette  of  India  dated  the
 Bed  February,  075  to-
 ger  with  an  explanatcry
 memorandum.  [Pliced  in
 Library.  See  No  LT-8906/
 ‘783.

 Tewscrarh  (]2Tn  aNnp  130  AMNoT.)
 Tuums,  974  awp  Prorrr  ann  (Loss
 Accounts  anp  BaLaNnce  SHeEeT  07

 TELE  OMMUNICATION  BRANCH  FOR
 1972-73

 ह ५:11  DEPUTY  MINISTER  IN  THE
 MINISTRY  CF  COMMUNICATIONS
 (SHRI  JAGANNATH  PARADIA):  !
 beg  te  tay  en  the  Table—

 ९)  A  copy  each  of  the  following
 Notifications  (Find!  and  Eng-
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 ish  versions)  under  sub-
 section  (5)  of  section  7  of
 the  Indian  Telegraph  Act,
 885:—

 Q)  The  Indian  Telegraph
 (Twelfth  Amendment)
 Rules,  ‘1974,  published  in
 Notification  No,  G.sS.R
 ‘1341  in  Gazette  of  India
 dated  the  l4th  December,
 ‘1974.

 (ii)  The  Indian  Teicgraph  (Thir-
 teenth  Amendment)  Rules
 974  pub  ished  in  Notification
 No.  G.S.R.  3596  in  Gazette  of
 India  dated  the  23th  Dec  m-
 ber  1974,  [Placed  in  Libra-
 ry  See  No.  LT-8906/75].

 (2)  A  copy  of  the  Profit  and  Loss
 Accounts  and  Balance  Sheet
 (On  acerua)  basis,  of  the  Tele-
 communication  Branch  of  the
 Indian  Posts  aid  Te'egruphs
 Department  for  the  year  O72-
 73  (Hind;  and  COrglsh  ver-
 sions)  {Placed  in  Library
 See  No  LT-8907/75}

 I3.20  brs.

 COMMITTEE  ON  PRIVATE  MEM-

 BERS’  BILLS  AND  NESOLUTIONS
 Frrvieti  Report

 SHRI  G.  G.  SWELL  (Autenomous
 Districts):  Sir  I  beg  to  present  the

 Fittieth  Report  of  the  Committee  on

 Private  Members’  Bills  and  Resolu-

 tons.


